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REFERENCE    TO    THE    REPORTED 
MURDER OF A PROFESSOR OF J.N.U. 

UNIVERSITY 

DR. M. M. S. SIDDHU (Uttar Pradesh): 
Mr. Vice-Chairman, today I was shocked to 
read the news that the body of Dr. Segrora, 
Associate Professor of the Centre of Spanish 
Studies of the JNU was found in his bed 
room. The tragic circumstance which had led 
to this murder is a matter of grave concern to 
this House and to everyone. That such a thing 
should occur in the JNU is still more 
shocking. How a Professor could be murdered 
in the campus is beyond my comprehension. 
The Government, of course, will go into it and 
investigate and I hope the culprit will be 
brought to book. 

Sir, Dr. Segrora has been living for 20 
years in our country and it is unfortunate that 
though he might have been murdered between 
the 15th and 16th, his body was only 
discovered after five days. It does not speak 
well of the corporate life of a University when 
the presence of a professor, who lives in the 
campus, is not known for four or five days till 
the officers of the Spanish Embassy want to 
find out why he did not attend one of their 
functions. It is all the more serious because 
assaults have been reported in the JNU off 
and on. I would, therefore, request the 
Government firstly to see that the security 
measures are strengthened in the Jawaharlal 
Nehru University and if the Jawaharlal Nehru 
University wants any help, the Home 
Ministry should make it available. Secondly, 
Sir, someone should go into the question and 
try to create a better corporate life in the 
University. Otherwise, Sir, the name of this 
University, without a good corporate life, will 
go down and one does not want a prestigious 
institution like this to have a bed namev 
Thirdly, I would like ihe Government to find 
out why such erosion has occurred in the 
corporate life of this University. 

I thank you, Sir, for having given me this 
opportunity. I would like to request the 
Government and also the University 

authorities to look into this matter and I hope 
they will. Thank you very much. Sir. 

THE VICE-CHAIRMAN (DR. RAFIQ' 
ZAKARIA)  :    Mr. Mohanan.   Not here. Yes, 
Mr. Pandey. 
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SHRI SUSHIL CHAND    MOHUNTA 
(Haryana) : Is he speaking on the* President's 
Address or is he making a Special Mention?  
(Intemiptions). 

 
(Intemiptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : You can get a job as an 
interpreter. 

 
THE VICE-CHAIRMAN (DR. RAFIQ 

ZAKARIA) : There is nothing against 
English, 

SHRI R. MOHANARANGAM (Tamil 
Nadu); Mr. Vice-Chairman, Sir, he has 
pointed out just now that some persons who 
are not in a position to speak in English, but 
they will come forward to speak in English 
though it is wrong English, and that they 
speak only in English because they want to 
show to this august House that they know 
English. I want to esk one question. Now I 
speak in English not that I am not in a 
position to speak in my own language Tamil, 
not that I am not in a position to speak in 
some other languages. If I speak in Tamil, 
nobody can translate it into English. But you 
have got some facilities. Whenever anybody 
speaks in any other language, that will be 
translated into Hindi. Is there any facility that 
if anybody speaks in any other language, that 
will be automatically translated into my 
language ? And they have that much of 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA)   :     You  please continue. 
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facility. But we are branded as second grade 
citizens in this country, why should he 
unnecessarily talk that Hindi is the first class 
language, and also the language of the nation 
? I have not got the facilities. Let him not talk 
like that hereafter that we speak in English. 
We speak in English because we have no 
opportunity, we have no choice to speak in 
our languages. If I speak in Tamil, Sir, no 
body can translate it into English because we 
speak perfect Tamil, chaste Tamil. 

SHRI MANUBHAI PATEL:   Sir. . . 
THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): That is all right. 

SHRI MANUBHAI PATEL : Facilities 
should be extended for translating all the 
regional languages as a rule. That is, if 
somebody informs earlier, those facilities 
should be extended. I am also for national 
language. But I do believe that we should 
give preference to our regional language and 
national language rather than   English.. . 
(Interruptions). 

SHRI R. MOHANARANGAM : How do 
you say that English is a foreign language 
when you have accepted in the Indian 
Constitution that Anglo Indian Community is 
one of the Indian Communities. English as 
one of the languages? English is the mother 
tongue of the Anglo-Indian community and it 
should also be treated as one of the Indian 
languages. 

SHRl MANUBHAI PATEL : What I am 
saying is that our first language is the regional 
language, the mother tongue, second 
language is the national lang-guage and the 
third is either English or Russian or French or 
any other language Of the world. What I say 
is that our national language or link language 
will be Hindi.    (Interruptions). 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : I think we have had enough  olf 
this. 

SHRI R. MOHANARANGAM   :    For 
the lasl 35 years this problem could not t* 
solvtd. It is a complicated    problem. 

Even the political pundits of this country have 
never treated this issue as an important issue. 
(Interruptions). 

SHRl R. RAMAKRISHNAN (Tamil 
Nadu); There should be no Hindi fanaticism. 
There should be no Hindi imposition which 
will never be accepted by the South. 
Particularly by Tamil Nadu. So, let the 
message be very clear, (ln-terruptions) . 

SHRI R. MOHANARANGAM : By the 
time I get an opportunity to speak on the 
President's Address, I will be a second class 
citizen. (Interruptions). If Shri Sitaram Kesri 
speaks in Hindi, because he cannot speak in 
English, I can understand it. But if our 
Finance Minister speaks in Hindi, I will not 
accept it because he is a master in English 
language. (Interruptions). 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) ; Why do you bring in Mr. Kesri 
?    I ask you, how is he relevant 
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SHRI R. MOHANARANGAM: Shri 
Rajagopalachari stated that Hindi is res-
ponsible for the break up of the entire country, 
that there will not be any integration or 
unification of the country if Hindi is imposed 
as the sole official language.    
{Interruptions). 

 

SHRI MANUBHAI PATEL : Shri 
Subramanyam Bharti wrote beautiful poems 
in Hindi. 

SHRI R. MOHANARANGAM;   There 
may be exceptions. 

SHRl MANUBHAI PATEL : Exceptions 
prove the rule.  {Interruptions). 

SHRl R. MOHANARANGAM: It is a 
political theory. (Interruptions). If you just 
switch over the TV at 6.30 p.m. they start 
something in Hindi which we are not able to 
understand. And from 8.30 to 10.30 p.m. we 
have nothing but Hindi. Do you mean to say 
that we have reached the stage or have the 
equal status as Hindi speaking people have 
and also the facilities we have. We in the 
South feel that we are the second grade 
citizens of this country. When I travel by air 
from Madras to Madurai, both these places are 
in Tamil Nadu, the airhostess makes the 
announcement only in English and Hindi and 
not in Tamil, saying that all the passengers are 
requested to fasten their belts. This 
announcement is made only in English and 
Hindi and not in Tamil. Suppose, in Hindi 
speaking areas, say, in Uttar Pradesh, when a 
passenger travels by air between two places of 
this State will be tolerated if an announcement 
is made in Tamil that all passengers are 
requested to fasten their belts ? Nobody will 
tolerate that. But we have been tolerating this 
all these years. 

(Interrupions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : We have had enough of this. 

SHRI R. MOHANARANGAM: Why 
should he refer to the language issue ? 

(Interruptions) 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : Mr. Manubhai Patel, you ara 
responsible for this. You have been adding 
fuel to the fire. It is Mr. Patel who has been 
putting oil into the fire all the time. 

{Interruptions) 

SHRI R. MOHANARANGAM: One thing 
I would like to make clear here. We are for the 
unity of the country. We are second to none in 
this. I am an Indian.    But I am not a Hindi 
man. 

 

SHRI R. MOHANARANGAM: Yous do 
not know. How many times you have gone to 
Tamil Nadu ? 

SHRI MANUBHAI PATEL ; So many 
times. 

SHRI R. MOHANARANGAM: You do 
not know our feelings. 

{Interruptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : Order please. I do not think, we 
can go on like this. One ean understand the 
feelings of some hon. Members. That is why, 
I did not interrupt at that time. But if this thing 
continues like this, then we will not be able to 
carry on with the discussion. 

SHRI  R.    MOHANARANGAM:  It is 
only because of Mrs. Gandhi, we are here. 
Otherwise,   we will not be here. She is the 
only leader. We do not believe in any other 
person. 

 

SHRI R. MOHANARANGAM: Sir, let this 
House agree that within at least another fifty 
years, a person from South India will become 
the Prime Minister of India. Nobody will agree 
to that. Only when such a thing happens, I can 
say this country is one. 

SHRI MANUBHAI PATEL :   This can 
happen in five or ten years. 

SHRI R. MOHANARANGAM: We have 
that much /eeling. We have real feelings. We 
feel that we are the second grade citizens in 
this country. You do not know our feelings. 
You do not know our sentiments. 

SHRi MANUBHAI PATEL ; This is not 
the feeling of all the people in Tamil Nadu. 
This may be your individual feeling. 
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SHRI BUDDHA PRIYA MAURYA: 
Never in my life. I have been more agita-ed 
than you. But I never boycotted tlie 
Presidential Address in my life. 
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SHRI HANSRAJ BHARDWAJ:      Tell me 

your leader's    father's    name. I will 

accept. Tell me about any leader of BJP 
whose father's name is known. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Have you finished, Mr. Mathur? 

SHRI JAGDISH PRASAD MATHUR: 
No. 

SHRI   HANSRAJ   BHARDWAJ:   lean 
challenge whether you can tell  Mr. Vaj-
payee's  father's     name.   (Interruptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Order, please. (Interruptions) 
Order, please. 
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SHRI BUDDHA PRIYA    MAURYA : 
. You leave it   I would not tolerate it.   If you 

go out of the way, 1 would not tolerate it. 
What has this President's Address got to do 
with it? (.Interruptions) 

SHRi JAGDISH PRASHAD MATHUR; 
I have the right because the Prime Minister 
and the Congress  (I)  President are one. 

SHRI HANSRAJ BHARDWAJ \ Go and 
see your face in the mirror. 

 
SHRI JAGDISH PRASAD MATHUR: tra) 

:    Control these people also. 
THE VICE-CHAIRMAN (DR. RAFIQ 

ZAKARIA) : Please do not tell me. I have 
been tolerating for some time. You must 
realise that Mr. Mathur began his speech with 
a personal attack against the Mover and 
Seconder, which I felt was not in good taste. 
It was an attack on their integrity. 

SHRi JAGDISH PRASAD MATHUR: 
No, sir. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : You said that he has moved it 
because he wants something. 

SHRI JAGDISH PRASAD MATHUR: No, 
no. I said he should be given something. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA) : I think the whole thing began 
on rather an unfortunate tone. And I would 
request Mr. Mathur now to leave aside all 
these things. There are many serious matters 
mentioned in the President's Address.   You 
dilate on them. 

 
1879 RS—8 
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studiously underplaytd the extent of tlie 
setback that the   Indian   economy has 
suffered in 1982-83.       .       .       ." 

This is the   comment of   Time of India. 

In a matter that can only be describ-
ed as typical, the Economic Survey has
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SHRI HANSRAJ BHARDWAJ » Mr. 
Vice-Chairman, Sir, originally I had de-
cided to speak in English. But, as my 
friend has addressed the House in Hindi, 
I would speak in Hindi to tell him exactly 
what 4he history of this country has been. 
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Do you want to  ridicule the democratic 
forces? That cannot be possible. 

and feudal lords. Who is feeding you to-
day? It is the feudal lords. All former 
rulers are paying money into your pockets 
and, therefore, you are palying their game. 
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Revision or no revision, the election process 
must go on. You want to stall the election 
process. This is what exactly the R.S.S 
policy is. R.S.S. does not want elections 
in India. If they capture power once, then, 
there will be no elections in India. Indira 
Gandhi has proved in 1977.... 

 
Keep them apart. Read all the newspapers 
The Janata Party President Mr. Chandra-
sekhar has said that they will compromise 
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with any body but nto with the BJP. The 
leftist parties also say the same thing. You are 
an isolated party. You    should    keep    to    
that    position. 

 

 
Pandit    Jawaharlal    Nehru    has    rightly 
•aid, who dies if India Ures and who lives if 
India  dies. You follow this. This    is the  time 
for  you to follow this. Therefore, I appeaj to 
all my    friends to discard such forces who 
come here with rampant communal attitude, 
who come here with the attitude of hatred for 
the backward classes and the Scheduled Castes 
and SeheduleJ Tribes, who come here for the 
disintegration of the     country.    We will 
never    cooperate    with    you.    Through 
you,     Madam    Vice-Chairman,     I    will 
once again   appeal   to   my   hon. friends that    
once    we    are    talking    of    the 
Presidential   Address,    who   should   take 
stock   of   all   that   has happened during the 
past year.   The Government may put forward   
certain   claims,   the   Government may say 
that this has been done,, but then you can 
always suggest how things could be   done  in 
a better way,  but you are not suggesting 
anything, you only saying that as if nothing 
has    happened during the   last   32   years.  
Thi*  should  not    be there.   Therefore, we 
must take stock of all   that  the   hon.   
Rashtrapati   has  said, how   the  Government   
could   have   fared better,  how we could  
convert our energies for the betterment    of 
this country. This is th© approach that is 
needed. Otherwise, you will have to  repetot, 
you may not be serious today bat our future 
generation will not forgive your party. 
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SHRI R. MOHANARANGAM: Madam 
Vice-Chairman^ I am very glad that exactly 
At 4.00 p.m. you have given me an 
opportunity to speak on the Presidential 
Address. I really appreciate what Shri 
Bhardwaj stated in the very beginning that 
even though he was ia a position to speak in 
English, even though it was his usual practice 
to speak in English on the floor of the House, 
now he would speak in Hindi only. 
Unfortunately, I begin to speak only in 
English language and not in my mother 
tongue, namely Tamil, because as 1 have 
already said, if I speak in Tamil, most of the 
hon. Members would not understand the 
feelings expreosed by me here. That is why, 
Madam Vice-Chairman, I begin to speak in 
English. I could express myself better in 
Tamil language but here 1 would begin to 
make some of the points in English so that it 
is easy for all the hon. Members to understand 
me. 

In fact, while dealing with the various 
aspects of the Presidential Addres*, 1 wanted 
to speak about certain maojr items only but 
my friend, Mr. Pandey, raised the language 
issue of this nation. 

SHRI R. RAMAKRISHNAN: With due 
respect to my hon. friend Mr. Kalp Nath Rai, 
Minister for Parliamentary Affairs, it is very 
sad that when my party deputy leader is 
speaking, who is representing five crores of 
people from Tamil Nadu, there is no Minister 
of the Cabinet rank to take note of his speech 
on the Presidential Address. 

SHRi SAT PAUL MITTAL (Punjab): The 
State Minister is here. 

THE VICE-CHAIRMAN (DR. (SHRI-
MATI) NAJMA HEPTULLA): The Leader 
of the House is in a meeting. 

SHRI R. MOHANARANGAM: I un-
derstand that Mr. Kalp Nath Rai is repre-
senting the entire Cabinet here, whether he rt 
temporary or permanent whether he is going 
to be shuffled or included in any other 
Cabinet, I do not know. I feel that Mr. Kalp 
Nath Rai is present here and he will definitely 
convey my message to the persons or to the 
Members of the Cabinet who are absent today 
here. 

Talking about the language issue, I would 
like to ask some of my friends here, 
especially the friends from this side, why 
actually when I speak about the language 
issue they all join together and attack me. 
There is a convention that a Member will not 
be disturbed by the time when he delivers his 
maiden speech here. Since this is my maiden 
speech after my reinstatement, I feel that most 
of the Members will not interfere by the 
time... 

THE VICE-CHAIRMAN (DR. SHRI-
MATI) NAJMA HEPTULLA): How many 
maiden speeches do you want to have in one 
Session? 

SHRI R. MOHANARANGAM: Just now 
my friend, Mr. Bhardwaj, talked so much 
about national integration and the struggle for 
freedom of this country. He talked about 
Indian history and about the freedom fighters 
who had struggled for the freedom of this 
country and all other things. As a man who 
had not been given an opportunity to fight for 
the freedom struggle because I have not yet 
crossed 48 years; but my father was a freedom 
fighter and since 1 belong to that particular 
family, I want to say that I have faith, that I 
have an affinity towards this country. I am 
first an Indian and then only I call myself a 
Tamilian. Sp on this assurance, when I begin 
to say something about the language issue, I 
would ask my friends not to think anything 
bad of me, or pass any bad remarks about my 
opinion with regard to the languages issue. 

As I have said already, I am coming from 
the deep southern part of this country. Now I 
am speaking in a place which is   1200 miles 
away from my native place. 
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When I come here and when I cross the entire 
frontierSj when I cross so many States and 
come here, I find in Delhi Parliament, most of 
the Members who can speak English better 
than me, who know English better than me 
and who have studied in foreign universities, 
begin to speak only in Hindi language. Mr. 
Bhardwaj who spoke for more than 20 minu-
tes very elaborately, very firmly very clearly, 
very lucidly, expresed his ideas in Hindi 
which I could not understand. Sometime, 
when I crossed swords with Mr. Pandey, my 
friend Mr. Mathur and some of my friends 
were laughing. Actually I did not know what 
for they were laughing. By the time I heard 
from the translation and begin to laugh, they 
were again laughing at me. That is the situa-
tion; that is the traslation. I do not blame 
anybody. It is only an interpretation; it is not 
translation, but only an essence of the speech 
that is given in interpretation and not the 
entire translation. This is not the mistake of 
the person who translates it; this is the 
mistake of the language controversy; this is 
the mistake of so many languages prevailing 
in the country. 

Sir, as   I said, I am coming from the deep 
southern part of this country. [The Vice-
Chairman (Shri Ladli    Mohan Nigam) in the 
Chair.] 

My mother tongue is Tamil. A friend here 
when he talked about language said that Hindi 
should be respected. 1 too agree. 1 do not have 
any animosity, 1 do not have any hatred, I do 
not have any ill feeling towards that language. 
But I love my language like you love other 
Indian languages. I cannot love or. I cannot 
give extra importance to Hindi language than 
my mother tongue. Here when I come here, 
automatically I am expected to give 
importance or additional importance to this 
particular language. When I travel from 
Madras to Delhi by air, the air hostess simply 
speaks in Hindi only, within the territory of 
my own State. When 1 cross Tamil Nadu I do 
not hear the sweet Telugu language. The 
language I hear is only Hindi language 
whenever I cross, whenever I travel through 
the length and breadth of the country. I am not 
talking of Delhi, but even in my own 

State when I switch on the button of my T.V. 
exactly at 8 o'clock, that too in the middle of a 
Tamil picture, there comes a sign which says 
something about national integration. What is 
national integration? As a student of 
constitutional history, I know full well that it 
is the Government which is speaking through 
the President. If at all I pass any remark, bitter 
or otherwise, kindly don't think that I am 
remarking of telling anything against the 
President's Address. But I am just telling 
about the Government's attitude. When I 
speak about Government's attitude. I do not 
blame Mrs. Gandhi because I like Mrs. 
Gandhi, I give great respect to Mrs. Gandhi. I 
am a member of a family which fought for 
freedom and I need not say anything about the 
glorious Part played by that glorious man, 
Pandit lawaharlal Nehru. What I say is, why 
should you just completely impose this parti-
cular language? When I have a hoary 
language called Tamil in which my fore-
fathers spoke and in which our poets gave 
sermons and scriptures, I am not going to 
sleep unless and until that language is going 
to be given that much importance as you 
come forward to give importance only to your 
language. 

4 P.M. 

When I switch on my TV exactly at eight 
o'clockj the face of a lady appears and she 
says, "In the name of national integration I am 
going to say something about this." What is 
national integration? Will national integration 
come here, will national integration enter the 
minds of thousamds and thousands of Indians 
only through a particular language? As I told 
already, my mother tongue is Tamil which is a 
sweet language in the whole of the country. I 
have studied that ancient language, a very 
heary language. In fact, 1 did not want to rake 
up this issue, but because a particular 
gentleman raked up this issue I am telling you 
that unless and until th©' attitude of the Hindi 
fanatics changes, India will not be one. I want 
India to be one. That is why, Sir, when I press 
this point, my friend,Mr. Bhardwaj, should 
not come to the conclusion that I am fighting 
against unification of the nation. I am for    the 
unification of 
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the nation) I am for the unity of the nation. 
That is why I have travelled from Madras 
across the frontiers of Andhra Pradesh, 
Orissa, Bihar and other places. If anybody 
speaks in English or Hindi I will not bother. 
But in my own State when I travelled from 
Madras airport to Madurai—there were only 
52 passengers a lady came there in the plane 
and requested all the passengers to fasten 
their belts. This she did in Hindi. Where did I 
travel? I travelled in my own State. I am 
asking these Hindi-speaking people in the 
name of national integration, in the name of 
national unity. From Madras I went to 
Madurai—the very famous, historic place 
where the Pandyas ruled, the place where 
Meenakshi exists to preserve and protect the 
people of Tamil Nadu. But no announcement 
was made in Tamil in the plane. All the 
passengers were asked to fasten their belts—
only in Hindi or in English in my own State. 
Do you mean to say that if an air hostess in 
your State of Uttar Pradesh, Bihar or Madhya 
Pradesh where the majority of people speak 
Hindi and where the regional language is 
Hindi; says in Telugu or Tamil that all the 
passengers are requested to fasten their belts, 
will you tolerate it? We have been tolerating 
this for the past 35 years since independence. 
Will you tolerate it? Touch your heart and tell 
me, will any one of you tolerate it if an air 
hostess speaks in Tamil or in a language other 
than Hindi? You will not tolerate it. But we 
are second rate citizens in this country. Not 
only this. We have been tolerating so many 
other things. 

Just now I have received information that 
even in the Chartered Accountants' 
examination—it is an All-India exami-
nation—Hindi is going, to be introduced, for 
appearing in the examination. WIH it be all 
right? Sir, so far I have said something about 
the language issue. I will take up one by one. 

I find that the Cabinet Minister, Mr. Shiv 
Shankar, the Minister of Energy, is also here. 
I think he will definitely understand my 
feelings. Still, I completely de^ pend upon 
our Prime Minister who alone 

can definitely tackle my problem. It Mr. Shiv 
Shankar cornes forward and says something or 
supports my feelings, you will not understand 
it because, unfortunately, he belongs to an 
area where Hindi is not the main language. 
That is why, Sit-, I will not ask anybody to 
support me. I wam the Support of the Hindi-
speaking people. You say that India is one. I 
do understand. From the_ lofty peaks of the 
Himalayas to the sacred shores of Kanya 
Kumari, India is one, the length and breadth of 
this country is one. Your brothers, thd 
Tamilians, are suffering for the past two 
months without rice. Have you ever heard the 
price of rice at eigth rupees a kilo? At Madurai 
rice is selling at eight rupees per kilo. We have 
been asking our Agriculture Minister for it for 
the past one and a half months. Even our 
Prime Minister does not know exactly how 
things are going on, because the officers are 
misleading them. They are the IAS officers. 
They are misleading the Ministers. They do 
not tell them the actual position. I do not know 
what the actual steps taken are and at what 
stage the matter now stands. I do not know 
anything about it. If you do not send rice 
within a week, if you do not send rice as was 
promised 20 days back our brothers and sisters 
in the entire Tamil Nadu will suffer. I hope it 
will be taken note of because India is one. I 
feel that Tamil Nadu is also part and parcel of 
this country. I ask the Agriculture Minister 
through our Petroleum Minister who is present 
here to transmit our sentimental feelings to the 
Agriculture Minister to send at once a lakh of 
tonnes, or even 50,000 tonnes, at Madras, 
whereby we can solve our problem, if you are 
really interested in the national integration of 
the country. 

Another thing. Is it not a fact that just a 
week ago someone pointed out that there was 
talk that all the rivers be nationalized. In 
Tamil Nadu we do not have the Cauvery, we 
do not have the Krishna, we do not have the 
Godavari. We do not have coal-fields. We do 
not have any other natural resources. We have 
land resources, out of which We are somehow 
managing the affairs of 6ar State. We are    
asking for the    Cauvtry 
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water from Karnataka. We arc begging them 
for some water. We are asking Andhra 
Pradesh just to give us some water from the 
Krishna. I do not know how long it will take. 
Perhaps more than 20-25 years. We have to 
spend thousands and thousands of crores of 
rupees. This is the situation. Without water, 
without rice, we have been suffering for the 
past three months. If such a situation is there 
in Haryana, the Minister who is responsible 
for Agriculture will at onces send help there. 
But, because I belong to a place which is far 
away from Delhi, we are not cared for. That is 
why we have been asking for a change in the 
capital from Delhi to Hyderabad or 
Bangalore. Then we  can understand the 
entire situation. 

And, Sir, I do not understand what exactly 
is the industrial development of this country. 
After 1947, for the past 35 years, we have 
been spending crores and crores of rupees for 
the development of this country. States 
reorganization came. We have splitted our 
country into several parts in the name of 
languages. Now there are 87 backward 
districts in the whole of India. I was just 
turning the pages of a booklet where they 
have mentioned 87 districts as backward. 
There 1 found that not even a single district of 
Tamil Nadu has been mentioned. This when 
fhe entire districts in Tamil Nadu are the most 
backward districts in the country. But not 
even a single one has been mentioned there. 
That is why they have transferred this 
Hindustan Photos, a very big factory, which 
was already established to Nainital. But even 
Nainital was not there in the list of 87. I do 
not know for what reasons ft has been clang-
ed. 

SHRI BUDDHA PRIYA MAURYA: 
Expansion only,  I believe. 

SHRI  R.  MOHANARANGAM:   If at 
all that is so, you expand an industry which is 
already existing. This is what I know about 
English. According to the English dictionary 
expansion is quite separate from starting. I do 
not know much English. Our Law Minister is 
there. But I feel that expansion is quite 
different 
1879 RS—9 

from Starting a new industry. Just because it 
was Nainital, it happened. It happened 
because Nainital is the district of our Industry 
Minister. And when we apply for indstrial 
licences, they are not given. There are still 47 
indstrial licences pending for Tamil Nadu. So 
many things were promised by them at the 
time of election. Then they say that Tamil 
Nadu is not developing as far as industry is 
concerned. When 47 licences have not been 
issued in the State, how can we deveolp 
industrially? They want that Congress Party 
should rule in the State. Here we are 
supporting the good policies and 
Congressmen. They should give licences. For 
48 industries they have not given licences so 
far. 

Mr. Mittal was here. He was talking about 
family planning. Our Government came 
forward to implement it very very vigorously. 
We are implementing the 20-point 
programmes. It is one of the programmes 
there. We have reduced our population. The 
population of Tamil Nadu even after 15 years 
is only 4.2 crores. Even Mr. Mittal was 
praising the steps taken by our Government 
with regard to the family planning. The result 
is that we have not been given any certificate 
or we have not been given any laurels of we 
have not been given any gold medate. But Mr. 
Vice Chairman, they have reduced two seats 
from our Parliament quota. Because there was 
no sufficient growth in population, thye have 
reduced two seats from 41 to 39 in the Lok 
Sabha. Previously it was 41. Because the 
population was less the seats were reduced. 

There is a wonderful thing about our mass 
media and the All-India Radio, Our Minister 
is not here. I do not know what he wants to 
convey. When he gives orders to implement 
certain things to the All-India Radio and the 
TV especially, Sir, when they talk something 
about national unity through TV, actually 
speaking most of the educated persons, most 
of the upper middle class people who own 
TV, just close their TV sets. They do not 
listen to that because this unity broadcasts 
come* only from other different languages, 
languages which we actually do not know. 
Therefore,   I     request  our     Information 
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Minister that unity can be created through our 
mother tongue. You tell the same thing, the 
same story the same freedom struggle or some 
documentary through my own language. In 
1971 and 1976 aggressions were there. We 
have supported strongly the Government on 
Indian stand to fight against the Chinese. 
Have we not done anything? Are we second to 
anybody here to support the Indian 
Government? But you want to introduce your 
own language throughout the country spoiling 
the entire  atmosphere. 

About the Customs Offices, I expect the 
Finance Minister to be here. There is one 
officer in our State. If any foreigners come to 
our country or if any Indians who goes to a 
foreign country and comes back to our 
country, they will come through Calcutta or 
through Bombay, but not through Madras, 
Because only one or two flights are coming 
from foreign countries, this Customs office 
people do not have any work there. They just 
open each and every box, open each and every 
page of books and see whether the passengers 
have concealed anything there. The 
passengers received that much of harassment 
at the hands of the Madras Customs. There is 
one officer by name, Saldana. Thinking that 
he is the perfect gentleman of cent percent 
purity, is creating all sorts of complications 
inside the airport and the harbour and is 
giving all sorts of trouble to passengers. That 
is why foreigners never go to Madras. They 
go to different places. Only they are benefited, 
and we are not benefited because of the ill-
treatment of the officers. I would request the 
Finance Minister tO' take action against those 
persons who are unnecessarily creating all 
sorts of complications and giving harassment 
to the passengers  (Time balls rings). 

Not even 15 minutes passed, Sir. 
THE VICE-CHAIRMAN (SHRI LADLI 

MOHAN NIGAM): I have just gtven you a 
warning. 

SHRI R. MOHANARANGAM: Sir, you 
can give me some concession because if I 
speak in my mother tongue, I can speak 
faster, but if I speak in another language, I 
take much time. 

THE       VICE-CHAIRMAN (SHRI 
LADLI MOHAN NIGAM):    You    caa 
speak in Tamil. 

SHRI R.     MOHANARANGAM:    Sir, 
we have in our State rose-wood and sandal-
wood in abundance. To protect the interests of 
some parties in my neighbouring State, the 
Government of India banned export of 
Sandal-wood to foreign countries. Thereby we 
are loosing crores and crores of rupees of 
foreign exchange. But recently they have 
banned export of rosewood. Rosewood is 
something which a middle class man cannot 
purchase very easily. It costs thousands and 
thousands of rupees. The seat where you are 
sitting, Mr. Vice-Chairman, is also made of 
rosewood. A small piece of rosewood costs 
Rs. 1,000 to Rs. 2,000. The Government of 
India has banned the entire rosewood business 
and hereafter the State Government cannot 
export rosewood to foreign- countries. 
Thereby we lose so many things. It is my 
request through you that the ban on export of 
sandalwood and rosewood should be 
removed. This should be done immediately so 
as to enable the business people of my area to 
carry on their business transactions there. 

Sir, someone here talked about an anti-
defection law. A person after getting elected 
changes from one party to another causing an 
unpleasant political atmosphere. On getting 
success in the elections, after getting votes 
from a particular section of the people, an 
individual defects from one party to another, 
thereby violating the moral rules and re-
gulations. On the floor of this Parliament we 
should pass a law that will prevent persons 
going from one party to another party. If at all 
anybody goes from one party to another, he 
should resign his post and then only he should 
go to some other party. When persons, after 
getting votes from one section of the people, 
go to another party, they create an unpleasant 
political atmosphere. That should be stopped. 
Sir, this is the first speech of our President. He 
has omitted so many things in his    Address. 
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Since this is his first Address, and as it is my 
first speech, I say that our President, who is 
the custodian of the Constitution also, with the 
help of our Government headed by our Prime 
Minister, should take up the entire 
responsibility of creating a national 
atmosphere, an atmosphere whereby we can 
create natonal unity, an atmosphere whereby 
we can created a protherhood feeling, an 
atmosphere whereby we can create amity aud 
affection. When we do that, I feel our country 
will be one, lndia will be one, for which our 
share will not be less than that of any section 
of the country. 

DR. SARUP SINGH (Haryana): There is  a  
tradition     that we cheer  a  maiden 
speech. 

SHRI R.  MOHANARANGAM:   I was 
reinstated, Sir. 

THE      VICE-CHAIRMAN (SHRl 
LADLI MOHAN  NIGAM):     Shri Rahmat 
Ali. 
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DR. SARUP SINGH: Mr. Vice-Chairman, 
Sir, I feel a little confused in having to say a 
few words. 

First of all, I want to assure Mr. Rah 
mat Ali that I am not pleased at what 
is happening in Assam nor am I pleased 
about what is happening in Punjab. Mr. 
Rahmat Ali, I am trying to address you 
and I want to assure you that I am quite 
unhappy about what has happened in 
Assam or what is happening there, and 
I am quite unhappy about what is hap 
pening in Punjab or may happen in Pun 
jab. Incidentally, you will be glad to 
know that when the dialogue was going 
on between the Akali Party" and some of. 
the Opposition parties and the Govern 
ment, my stand consistently was that we 
should find some kind of a solution and, 
in fact, a stage came when the Akali 
leadership was willing to accept my arbi 
tration on the question of Chandigarh. 
That, I think, will establish my bonafides 
and now I would like to say what I 
thought needs to be said. I know it 
is difficult, Mr. Vice-Chairman, to say 
it, but I will take courage in both hands 
and say it. All of us are talking about 
national integration. Is it geographical 
unity, or is it a unity of minds and 
hearts? We talk of composite culture. 
But where is that composite culture? 
Which ane of us really subscribes to that 
composite culture? Let us all search 
our hearts and see whether the situation 
to which we have now brought the coun 
try is the creation of one political party 
or of all political parties. My claim is— 
and I am not a politician; I have all 
along been an academic man and I stray 
ed into politics very recently but I have 
been watching this game all these years 
—and I am sad to say, Mr. Vice-Chair 
man, that all political parties have made 
their contribution and we have reached 
a stage where national integration has re 
mained only a slogan. It is not reality. 
Whether it is a question of language or 
it is a question of region or it is a 
question of religion, or it is a question 
of caste, have not all of us encouraged 
It in order to serve our poltiical ends? 
Unfortunately.—Mr. Jain, may I request 
you to listen to rne—can I came into 
politics is not relevant; what is 
relevant    is whether       what  I    am 

saying is true or it is not true. And, Mr. 

Vice-Chairman, one question I ask myself: If I 
wnre fighting an election today and I wanted 
to go to my area, what are the weapons that I 
should use to get votes? In Delhi University 
my caste was not relevant. My religion was 
not relevant. My region was not relevant. Only 
my academic competence was relevant. But 
the moment I come into politics, I discovered 
that my academic competence has not 
relevance, even my honesty is not relevant. 
What is relevant is to which caste I belong, to 
which region I belong and to what religion 1 
belong. Is it because the people of this country 
have lost all faith in the unity of this country? I 
do not think so. I think that essentially an 
ordinary Indian still believes in the unity of the 
country. Then who is spoiling it? I am not 
saying that all the political parties are equally 
to blame. Some are more to blame; some are 
less to blame. But you cannot exonerate any 
political party in India. It is no use our 
shouting against this individual or that 
individual. Somebody makes an appeal in the 
name of region. What do you do to him? He 
asks for autonomy for his State. The Akalis 
also want autonomy for their State. Some 
other State also is asking for autonomy for 
itself. What then do we do? Shouting at them, 
telling them that they are enemies of the nation 
wil! not help. Let us sit together. Let us find 
out what the answers to our questions. 
Answers are available, Mr. Vice-Chairman. 
Unfortunately, when we search for answers, 
we ask two questions. First question is: will 
this answer suit my political party? Second 
question is: will this answer suit me? The 
country does not exist. It exists for nobody. 
Then where do we go? Therefore, I say with 
humility, I appeal to you with great respect, 
for all of you—I say this: Please change the 
political culture which has emerged, because 
this political culture will destroy us. We are 
passing through a phase where no petty thin-
king will solve any of our problems. I say, Mr. 
Vice-Chairman—I hope I will not be 
misunderstood—have a national government, 
of the best people who are available in the 
country,    and put them in a 
position of responsibility  and     authority, so,  
that    they    can    inspire    confidence 
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amongst the people and then think of all the 
people combined together, and not of any 
region or religion or caste; they can even put 
them down. 

It was a good thing, Mr. Vice-Chairman 
that the Government of India decided that 
some opposition parties should also talk to the 
Akalis. And let rne tell you that we did find 
some answers. And let me also say that the 
Akali team was extremely reasonable. They 
did not want to create Khalistan. They had 
their problems which. they placed before us in 
reasonable manner. And I am glad to say that 
all the political parties and the Government 
group listened to them and we tried to see how 
their problems could be solved. Unfortunately, 
the thing broke down on a very minor point. I 
hope the Government is considering that and I 
also hope that the Government will very soon 
take a decision and announce the decision 
because it is no use keeping these things 
pending. When things are drifting, bitterness 
increases, misunderstanding increases and 
extremist elements come on top. 
Unfortunately, today, throughout the country, 
the extremist elements are coming on top. And 
extremist elements and democratic values do 
not go together. What do we do then? I 
mentioned the national Government. I know 
that it will not be accepted. It will also be said 
that if we have a national government every 
political party will try to pull in its own way 
and the integrity of the country might be hurt 
even more. But I am merely throwing up the 
suggestion. And I am saying that people of 
goodwill from all groups sit together, gi re 
thought to the questions which are confronting 
us. I agree with Mr. Rahmat Ali. He quoted 
the famous lines from Iqbal : 

there is social anger. And don't ignore social 
anger. After all, violence is also born in a 
certain atmosphere. If the people feel that their 
problems cannot be solved in any way, they 
think that they should necessarily indulge in 
violence. I was the only member of an 
opposition party who told the Akalis, "Why 
do you every time insist on getting decisions 
taken on the point of a bayonet?" I said, "Why 
can't you talk in a pleasant manner?" And one 
of them told me over a cup of tea, " It is 
because the Government would not listen to 
us unless we use that kind of language. This is 
happening everywhere. Whether it is workers, 
whether it is teachers or whether it is certain 
groups, in various States everywhere people 
are angry. Let us go into the nesis of this 
anger, ls it the economic situation? Is it 
something political? Is it some foreign 
propaganda or whatever?  Go   into  that.  Men     
of  goodwill 
should sit together because people remember 
one thing. The aim of politics is not merely to 
win the elections. Win the elections. All right. 
And I do not mind who wins the election. I 
demand only one thing that let the country go 
on peacefully forward, make progress, become 
strong and remain united. It is immaterial for 
me which political party achieves this purpose 
for me. But if a political party cannot achieve 
this, then where do I go? I say to all of you 
then. For God's sake do not start getting angry 
against each other. I have been watching all 
kinds of things happening here. Somebody 
accuses so and so and the other accuses the 
other party. You know that these accusations 
and counter-accusations take us nowhere. 
Parliament is not the place where we come to 
score points over each other. No. Score the 
points. Yes. You may do so and you can 
satisfy yourself that you have achieved 
something very big. But that is not really what 
we are here to find answers to problems which 
are becoming very difficult and to which no 
easy answers are available. Our options are 
closing. Very few options are avilable. And 
time is the great factor. Each one has to 
prevent these so called divisive force caking 
over, If we want to prevent it, then do 
something about it. Try to understand why 
they are flourishing,   why   communalism   is  
flouri- 

I am going to add, not only in "assmanon 
men" but on our earth, this earth on which we 
walk, everywhere there is danger. 
Somewhere   there  is  violence;   somewhere 
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suing in the country, why regionalism is 
flourishing in the country. Is something 
wrong with our functioning? I presume there 
is. If there was not, then these forces would 
not certainly rise here and there. 

Therefore, do not get angry about this. In 
sadness and with sobriety and with 
openmindness and with honesty and with 
patriotism let us consider these questions. 
Patriotism is nobody's monopoly. Everybody 
is patriotic in his own way. Let us not 
challenge anybody's patriotism. I am sorry 
Mr. Mohanarangam is not here I would have 
told him that regard Tamil as dear a language 
as any other in the sense that it so happens 
that my daughter-in-law comes from Tamil 
Nadu. How do I live in the house if I do not 
respect Tamil culture, if I do not respect Tamil 
language? That is an incident. After all, all 
these languages are ours, all these regions are 
ours. But do we have an all India out look and 
do we regard them as ours? We come here 
either to represent our State because this is the 
Council of States. That is the maximum that 
we do. Or we represent our district, or we 
represent our constituency. Can't we say that 
the whole country is our constituency? No, we 
would not say that. However, we will shout at 
each other. This man is the enemy. I say all of 
us are enemies, including me. I wish I were 
younger. I wish I had the kind of fighting 
spirit that some of you haw. But I say that the 
country I knew is disappearing. The country 
in which I was born and brought up that 
country is ceasing to exist. All around there is 
either fear or nervousness or greed or 
corruption and violence and what not. Let us 
not shut our eyes against it. It is not a 
reflection on the Government alone. It is a 
reflection on the society. We can mould the 
society. But are we trying to mould the 
society? 

I am not very sure, at least I am not wholly 
sure whether all of us are trying to transform 
this society into a liberal civilised humane 
kind of society where all composite cultures 
can flourish. I do not see the evidence of it. In 
the President's Address he has made a few 
general remarks about this. But what else 
could he do?  After  all, he read the  speech    
that 

was given to him. But serious thinking has to 
be done by the Government, the ruling party, 
which is the most important party in the 
country. Because remember this that if 
Congress fails the country also fails. And I 
speak as a man of the opposition because you 
have all the authority. You have also 
resources. Unless you change your outlook to 
this extent that the Congress is not important 
but the country is important, things will not 
change. If you can have that outlook well and 
good. If you cannot have that attitude, then 
what I have been saying is of no use. 

One thing more, Mr. Vice-Chairman, and 
then I will finish. In fact, I usually do not take 
more than ten or fifteen minutes. But when I 
want to take a few more minutes always there 
is a bell and I do not like the bell being rung. 
I am not one of those persons who continue 
speaking even when the bell is ringing, 
because I am used to finishing the class when 
there is the bell. That is the old habit. I will 
say only one thing more and that will be 
about education. 

He has written one sentence here only one 
niggardly sentence about something that 
concerns the nation. How does a nation grow? 
How does it become strong? How does it 
become enlightened? How does it become 
great? Where are the roots of a nation? In 
education? And here is that great sentence. 
"Programmes and strategies for improving the 
quality of education eradicating adult 
illiteracy and universalising elementary 
education in the age-group 6 to 14 continue to 
receive high priority with equal emphasis on 
the education of girls." I am handicapped 
because unfortunately our Minister for 
Education has suffered bereavement very 
recently and our sympathies go to her. And I 
am a great admirer of this lady's gentleness, 
goodness and all-India outlook. It is not a 
question of a Minister. It is a much larger 
question. I do not see any priority frankly 
speaking in our strategies or in our 
programmes as regards education. In fact, we 
seem to have reached a stage where we have 
come to the conclusion that education we 
leave alone. Some of them are bound to get 
proper education. Others would not get proper 
education. But  that is a different matter. 



287 Motion of Thanks [RAJYA SABHA] to President's Address 288 

[Dr.  Sarup Singh] 

In the rural areas, let them face the kind of 
music which is being made available to them. 
We say all kinds of things about the poorer 
sections of the society. But the fact is that if 
they were not voters, we would not even think 
of them. We think of them only because they 
are the voters. I remember a cartoon, Mr. 
Vice-Chairman, which appeared in the Times 
of lndia many years ago, where a politician 
goes to a certain village. A lady comes from 
her house with a baby in her arms. The 
politician looks at the baby and says 'Oht you 
are the future voter of India'. This is because 
we think only in terms of votes. What do we 
do with the children who are being born? 
What do we do with the children who are 
going to school'? What do we do with those 
who have gone to the universities? It is a 
question of quality. Quality means excellence. 
Our university system is crumbling. 

I have made an appeal again and again to 
different Ministers of Education who have 
come during all these years. We have had, I 
think, four or five Ministers. I began with the 
Janata. Then came the second one, the third, 
fourth, fifth and so on. Each time, my appeal 
has been that whatever the political parties 
may continue to quarrel about education at 
least is not a matter about which they need to 
quarrel. At least, this is totally a non-political 
question. But will the political parties accept 
it? No. Universities are also the battle-field 
where the politicians must capture the minds 
of young men. But unfortunately, what they 
are capturing are only the anti-sociai ele-
ments. And these anti-sociai elements travel 
into politics. Sooner or later, you know what 
will  happen to our politics. 

Again, it is the same question. It is a 
qnestion of our political culture because 
nothing is sacred for us. Nothing is sacred. 
Neither in education, nor in anything else. 
What does one do in this kind of a desperate 
situation? Therefore I appeal. I appeal to 
whoever is here> to listen to this, whether on 
this side or on that side. If you are really 
serious about saving this country from 
disintegration and if you 

are interested in building this country into a 
great nation, strong, united, enlightened and 
modern as well as a progressive nation, if you 
are really interested in this, then stop this 
petty quarrelling. Sit together. Whoever you 
decide to call, call them. Find answers. Forget 
for sometime as to how you are going to win 
the elections or whether you are going to lose 
the elections. In fact, I do not want to say it. 
But it seems to me that we have reached a 
stage where for sometime, the situation needs 
to be frozen so that this country can discover 
ways of survival. 

Last thing about population control. I am 
worried about it. Unfortunately, I have more 
children than I should have had. But I belong 
to a generation where this question was not 
relevant. Luckily, my children are controlling 
their families because they are intelligent 
people, educated people. Do you realise 
population is a very serious problem? What is 
being done is presumably all right. Some of 
the slogans that I hear on the radio and the 
television are not terribly intelligent. But 
anyway, there they are. Incidentally, you will 
be glad to know, there is some kind of a silent 
censorship on me as an individual. I cannot go 
to the radio. I cannot go to the television. I 
was shocked to learn—I can understand this in 
my case— that even my distinguished friend, 
Dr. Malcolm Adiseshiah, is not given as many 
opportunities as he should have been to appear 
on the television and the radio. He says he is 
given opportunities when he goes to Madras. 
{Interruptions) Perhaps, Mr. Khushwant Singh 
has also been dropped now. When you are 
discussing education, there is no harm if you 
mvite Dr. Adiseshiah. As far as I am concern-
ed, I agree. You cannot invite me, because, my 
difficult is that I cannot hlep saying what I feel 
even though sometimes it may be unwelcome. 
There is a play, Mr. Vice-Chairman^ which, I 
think, everybody io this House needs to read. 
That play was written ki the 19th century by a 
gentleman named Ibsan. The play is called 
"The enemy of the people', where that man 
speaks truth and everybody scorns him 
because he had spoken truth, and ultimately 
the man had to leave the town, everybody   
says   him   the  enemy   of   the 
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people. We are reaching a stage where a 
decent man and a truthful man will be 
described as an enemy of the people and 
when you reach that Stage what happens to 
that great nation about which we continue 
talking in very glowing terms? We start our 
history or culture or civilization from those 
ancient times when this country produced 
great men and women, but today we are 
growing smaller in size. Education is one way 
of doing it and 'he political style is aonther 
way of doing it. Unless the political style is 
different, even education will not grow. 

Thank  you very much, 

DR. MALCOLM S, ADISESHIAH 
(Nominated): Mr. Vice-Chairman f rise to 
offer some comments on the first part of the 
President's Address which summarises and 
gives in a nutshell the state of the economy of 
the country which is dealt with at greater 
length in the Economic Survey which we all 
received yesterday. The first part of the 
President's Address also deals with the Plan 
and ihe revised 20-point programme as the 
second part. The third is health and family 
planning. The fourth is, as my friend Sarup 
Singh said, education, dealt with briefly; the 
fifth is science and technology, and the sixth 
is welfare of the Scheduled Castes and 
Scheduled Tribes and workers. Mr. Vice-
Chairman, I would like to use aU this 
documentation the President's Address and 
the Economic survey, in order that we look at 
where we stand today. We have just now 
completed the midterm of the Sixth Plan 
period, i.e. 1980 to 1985. During these five 
years we gave ourselves the following 7 
objectives or targets. One, overall. The 
economy was to grow every year at 8.2 per 
cent of GDP. The per capita income of the 
people was to grow at 3.28 per cent and the 
per capita consumption at 2.7 per cent. The 
second objective was that in the public sector 
wc 1879 RS—10 

would invest Rs. 97.500 crores, and in the 
private sector Rs. 74,710 crores, all at 1979-
80 price. The third objective was that our 
agriculture would grow at 4 per cent per 
annum. The fourth objective was ihat our 
manufacturers are to grow at 7.7S per annum. 
The fifth, the infrastructure, namely railways, 
electricity, coal petroleum products and 
irrigation was to grow apporpriately. The 
sixth, the balance of trade deficit was to be 
kept down to Rs. 17,000 odd crores and the 
balance of payment deficit down to Rs. 9,000 
odd crores. Finally, the end purpose of I his 
Sixth Plan was to reduce poverty by bringing 
100 million people above the poverty line 
during these five years, through (1) creation 
of 32 million standard person years of 
employment and (2) redistribution of 5 per 
cent of our surplus land. May I say to my 
colleagues who follow this that this five per 
cent of surplus land seems to be very small 
but if it was done it means we would have 
redistributed more land in five years than 
since we became independent? Now again 
these 7 objectives that we gave to ourselves, 
at the end of 2-1/2 years, nearly 3 years, of the 
Plan, let us see where we stand. At the end of 
the first three years we find that the economy 
has grown at 4.8 per cent of GDP. The 
Economic Survey which says that the growth 
has been at 5 per cent refers to GNP, in terms 
of gross national product. It     means that we  
are 

0.4 per cent below the tar-5 P. 
M.        get. Per capita has grown at 

7.8 per cent which is too close 

to the population growth. The per capita 

income is 2.8 per cent. Population growth is 

2.2 per cent. You only get 0.6 per cent 

growth taking place and the per capita 

consumption alone is 1.26 per cent. 
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THE      VICE-CHAIRMAN (SHRI 
LADLI MOHAN    NIGAM): You can 
continue  tomorrow.  We   shall now   take 
up Calling Attention Motion. 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

The reported collapse of some Residential 
flats newly built hy tbe Delhi Development 
Authority in Vikaspur! and other Areas in 

Delhi and the Action Taken by 
Government in the matter 

 
THE MINISTER OF PARLIAMENTARY 

AFFAIRS, SPORTS AND WORKS AND 
HOUSING (SHRI BUTA SINGH- Sir, on 20-
8-1982 aportion of a building under 
construction in Mayur Vihar developed cracks 
and some portions gave way. To aviod danger 
to human life and workmen in .and around 
this area and for the safety of the structure, 
half of the block 'was pulled down. Inquiry 
conducted into this revealed that it was mainly 
due to improper drainage around the buildings 
which resulted in development of cracks in 
the walls. The work of reconstructing the 
building had been undertaken by the con-
tractor, who also accepted the responsibility 
for the failure. The work of reconstruction has 
since been completed. 

On 7-11-1982. the RCC roof and floor of a 
portion of one unit out of 64 houses which 
were under construction in Greater Kailash-I, 
collapsed resulting in the death of one person 
and injuries to two. The officers of the DDA 
under whose supervision the work was carried 
out, were transferred and departmental action 
initiated. The question of penalising the 
contractor 

has also been taken up. The enquiry con-
ducted into this incident revealed that the 
collapse occurred due to inadequate design 
and poor quality of mortar. The collapsed 
portion is being reconstructed after taking 
necessary strengthening measures. 

A portion of a block (No. C-2) of a four-
storeyed MIG house im Vikaspuri collapsed 
on 28-12-1982 while the work was in 
progress. Some further portion came down on 
30-12-1982. There was ao loss of life. 
Immediately after this mishap an Expert 
Committee was constituted to inquire into the 
causes. Simultaneously, samples of mortar 
and other materials were taken and it was 
found that the mortar did not contain adequate 
quantity of lime, nor was it properly mixed. 
On the basis of the preliminary findings and 
prima facie evidence, the Executive Engineer, 
the Assistant Engineer and the lunior 
Engineer incharge of the work, were placed 
under suspension pending results of the 
inquiry by the Expert Committee. The DDA 
has also set in motion the process of action to 
rescind the contract. The contractor has also 
been barred from taking further works. 

On 29-12-1982, the outer wall of two 
Janata houses ia Avantika near Mangolpuri 
collapsed due to erosion of wall foundation 
by a deep storm water drain under 
excavation. This took place diie to accidental 
puncturing of the water main near the drain 
and accumulation of large quantity of water 
in the drain. The Junior Engineer and the 
Executive Engineer in this case were 
transferred for their failure of supervision. 

On 16th January, 1983, the roof of a higher 
secondary school building on the first floor 
under construction in Paschim Vihar 
collapsed. In this mishap, one woman who 
was engaged by the contractor, fell along 
with the roof and died. A magisterial inquiry 
was • ordered by the Lt. Governor into this 
incident". A First Inormation Report was also 
lodged by the Delhi Development Authority. 

Sir, a fact finding Committee was also 
constituted by the Lt. Governor, Delhi, who  
is the  Chairman, DDA      to  review 


